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Pbizo's meeting with P. M. 

2551. SHRI JANARDHANA POO-
.JARY: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Shri A. Z. Phizo rebel 
Naga leader has reiterated his willing-
ness to meet the Prime Minister to 
settle nag. problems once and for all; 
and 

(b) if so, Government's reaction 
1hereon? 

THE MINISTER OF STATE IN 
.TH!E MINISTRY OF HOME' f"F-
FAIRS (SHRI DHANIK LAL MAN-
DAL): (a) No, Sir. 

(b) Does not arise. 

Propt.lul to streamline road transport 

2552. SHRI JANARDHANA POQ-
JARY: Will the Minister of SlflP-
PING AND TRANSPORT be pleased 
to state: 

(a) whether there is a proposal to 
streamline road transport in the coun-
try; and 

(b) if so, the details in this regard? 

THE MINISTER OF STATE IN-
CHARGE OF THE MlNISTRY OF 
SHIPPING AND TRANSPORT 
(SHRI CHAND RAM): (a) and (b) . 
This is a continuous process As 
h·owever Road Transport is the direct 
responsibility of the State Govts., 
proposals for development in this 
sC~'+or are primarily formulated by 

them. 

Licences to monopoly houses 

2553. SHRI VIJAY KUMAP. N. 
PATIL: 

SHRI M. KALYANASUNDA-
RAM: 

SHRI SHY AM SUNDER 
GUPTA: 

Will the Minister of INDUSTRY 
be pleased to state: 

(a) what is the number of licences 
issued by Government during 1977-78 
and upt~ September, 1978 separately 
industry-wise state-wise and the 
order of investment; 

(b) whether it is fact that a large 
chunk of the licences issued by Gov-
ernment during the period have been 
cornered by the monopoly houses and 
details thereof; and 

(c) the names of the monopoly 
houses with details of licences issued 
to them so far and justification there-
for? 
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THE MINISTER OF INDUSTRY 
(aHRI GEORGE FERNANDES): (a) 
TWo statements showing Industry-
wise and State-wise break-up of num-
ber of Industrial Licences issued dur-
ing the perioo April. 1977, March, 
1978 and April-September, 1978 are 
enclosed. Data relating to invest-
ments made by undertakings holding 
industrial licences is not maintained 
centrally in the Ministry of Industry. 

(b) and (c). Out of 611 Industrial 
Licences issued during the period 
April, 1977-September, 1978, 91 In'; 
dustrial Licences were issued in fa-
VOur of undertakings registered under 
the MRTP Act, 1969. Details of In-
dustrial Licences, including name of 
the party, item of manufacture, ca-
pacity and location etc. are l:>eing 
published in the "Weekly Bulletin of 
Import Licences, Export Licences and 
Industrial Licences," and "Monthly 
List of Letters of Intent and Indus-
trial Licences". Copies of these pub-
lications are avai1able in the Parlia-
ment Library. 

Industt1ial Licences ·are i.s$J.edl to 
W1dertakings registered under the 
proviS'ions of Monopolies and Res-
trictive Trade Practices Act within 
the 'framework of industrial policy 
pregented to Parliament in Decem-

ber, 1977 which, inter-alia clarifies 
that the expansion of existing under-
takings and establishment of new 
undertakings will continue to be sub-
ject to the provisions of the MRTP 

Act. 

Statement I 

T"d,trtn'··rt/iu ~re(JIr:-lIp ~f industrial I.icme,s 
iSSIItfi durinf! tht ,'tar Abril 1977-M",.:h 

ICI7f\ and .4f1ril-Stpftmb;r 1!178. 

2 

I. Mf'talltlrgical Indllslries 

3. B:lilrrs & Stl'~m (;"Ilf'-
T'l.linl" "bnt. 

April April 
1977 S~pt. 
March 1978 
1978 

4 

o 

?, 

4. Prime Movers (other 
than Electrical Gene-
rators) 

5. Electrical Equipmrnl t 

6. TdecGrr:rr.unicati(,ns . 

7. Tramportalion 

H. Induslrllil Machinery 

9. Machine Tools 

10. Agricultural Machir.f I Y 

II. Earth-Moving 
Machinery 

12. Misc. M ... c1l. & Engg. 
Industries 

13. Commercial Office & 
Hous .. hold Equipment 

14. Medical & Surgical 
Applianc .. , 

15' Industrial Instruments 

16. Scientific- Tnstnml .. ltts 

17. Mathematical,_ Survey-
ying & Drawing 
Instrumf'11 I s 

18. Fertilizns 

IQ. Chemicals (other than 
. F ertiliurs) 

20. Photographic Raw 
Film & Papc-r 

21. Dye-Stuff.~ 

22. Drugs & Pharmaceuti-
cals 

2'3. Textib (including 
those Dyed print!'d 
or oth .. rwis .. pro-
c~ss .. d) 

24. Paper & Pulp includ-
ing papt'r products. 

25. Sugar 

26. F .. rmentation Indlls-
tries 

27. Food processing Inc1us-
tries 

28. V~qetablc Oils & 
Vanaspati 

3 .. 

2 !a 

82 3C. 

L 

17 a. 
29. 17 

II 5 

10 8· 

4 t .. 

7 5 

2 

2 

4 7 

22 5 

4 

7 

I I 6 

6 

7 II 
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29. Soaps Cosmetic~ & 
Toilet Pn'i'arations 

30. Rubber Goods 

31. Leather, Leather Goods 
& Pickers 

3:2, Glue & Gelatin 

33. Glass 

34. Ceramics 

35. C.-ment & Gypsum 
Products 

36, Timber Prodllct. 

37. Defence Indu.tries 

38. :<.li.c, Industries 

StateDleat !Z 

3 4 

3 

10 5 

2 

2 

7 
:2 

426 

Stale-wise brealc-up of industrial Licences 
j.wed durin!! the~ears .1pri11977 to March 

1973 af/1 A,lJril 1978 to r;eptrmber 1978 

--------------------
State April 

1977 to 
:\larch, 
1~17H 

April to 
Septem-
ber 
1978 --------- ---------

2 3 4 

I. Andhra Pradesh . (j 

2. Andaman & Nicobar 

... A~sam. 2 

5. Bihar 15 8 

6. Chandigarh 

" Dadra & );agar Haveli 

fI, Delhi , 

9. Goa Dunan & Diu 2 

10, Gujarat 

11. Haryana 19 4 

12. Himachal Pradesh 

13. Jammu & Kashmir 

I·l. Karnataka 

15. Kerala 

16, L.M. & A. Islands 

I 7. },ladhya Prade~h 

lB. Maharashll'a 

19. Manipur 

:In. Mizoraln 

21. :\1eghalaya 

22. Nagalancl 

24, Ponciicherry 

25, Punjab 

26. Rajasthan 

27. Tamil Nadu 

28. Tripllra 

:le). Utt"r l'rad .. sh 

30, West Begnal 

3 I. State not indicated. 

TOTAL 

3 4 

39 

17 

5 3 

12 7 

If! 4 

15 f! 

23 18 

2q '4 

~9 II 

.. 2 

------------
426 185 

International racket in Uranium 
smuggling from India 

2554. SHRI M. KAL YAN ASUNDA-
RAM: 

SHRI R. V. SWAMIN~THAN: 

Will the Minister of ATOMIC 
ENERGY be plea~ed to state: 

(a) whether a probe has been con-
ducted by intelligence agencie,~ into 
a suspected international racket in 
Uranium smuggling from India; and 

(b) if so, the details and re3ults 
thereof? 

THE PRIME MINISTER (SHRI 
MORARJI DESAI): '(a) and (b). Gov-
ernment have alreadY initiaed detailed 




